TTPHR e SfERur . s AAdls : TETS

=TI -08/12/2025 & AT -11/12/2025 B 3afy &1 Aradis &1 764 |

I | 2qdis dts T3
081220259 e F Fa R, IUTHE FEIEd
' 11.12.2025 (A) T
| st arIfa Ty s, SR Wew HEISy ;L
081220259 rgdis N ot o1 WRd, T HEIGd '
11.12.2025 (SMC)
08.12.2025 9 e o guTy Farad, F e FgIed
11.12.2025 (B) wd
ot R D, oRaT Yewd Heled

:ila(i): The Part Heard matters fixed during the above period will be
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 08-DECEMBER-2025 (MONDAY)

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 307/LKW/2023

2016-17

[D] NISHANT MEDICOS

CO 37/LKW/2023

2016-17

[A] NISHANT MEDICOS

ITA 279/LKW/2024

2013-14

[A] RAMESH PAL

ITA 335/LKW/2024

2018 - 19

[D] RAKESH GUPTA HUF

ITA 582/LKW/2024

2017-18

[A] JHANKAR JEWELLERS PVT.LTD.

ITA 611/LKW/2024

2017-18

[D] RADHA MOHAN PURSHOTTAM DAS JEWELS PRIVATE LIMITED

.

L

CO 53/LKW/2025

2017-18

[A] RADHA MOHAN PURSHOTTAM DAS JEWELS PRIVATE LIMITED

ITA 456/LKW/2025

2022-23

[D] RAJ NARAYAN

ITA 457/LKW/2025

2018-19

[A] SANJEEV KUMAR GUPTA

10

ITA 464/LKW/2025

2019-20

[A] VIDYUT TRANSMISSION KARMACHARI VETAN BHOGI CREDIT
COOPERATIVE SOCIETY

11

ITA 693/LKW/2025

2018-19

[A] ARTI KASODHAN

12

ITA 694/LKW/2025

2014-15

[A] P N INTERNATIONAL

13

ITA 695/LKW/2025

2016-17

[A] P N INTERNATIONAL

14

ITA 696/LKW/2025

2022-2023

[A] PANKAJ GUPTA

4Mss:§tant Registrar

05-Dec-2025
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 08-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Assmt.
Year

1 |TTA 487/LKW/2016| 2012-13 |[D] M/S KASHANA BUILDERS PVT. LTD. (OLD APPEAL)

Assessee Name Remarks

Srl | Appeal Number

2 |ITA 169/LKW/2025| 2010-11 |[D] SHRI SHASHWAT AGARWAL

3 |ITA 170/LKW/2025| 2011-12 |[D] SHRI SHASHWAT AGARWAL

4 |ITA 171/LKW/2025| 2012-13 | [D] SHRI SHASHWAT AGARWAL

5 |ITA 172/LKW/2025| 2013-14 |[D] SHRI SHASHWAT AGARWAL

6 |ITA 173/LKW/2025| 2014-15 | [D] SHRI SHASHWAT AGARWAL

7 |ITA 174/LKW/2025| 2015-16 |[D] SHRI SHASHWAT AGARWAL E

8 |ITA 175/LKW/2025| 2016-17 |[D] SHRI SHASHWAT AGARWAL

9 | CO36/LKW/2025 | 2010-11 |[[A] SHRI SHASHWAT AGARWAL 7'

10 | CO 37/LKW/2025 | 2011-12 | [A] SHRI SHASHWAT AGARWAL

11 | CO 38/LKW/2025 | 2012-13 | [A] SHRI SHASHWAT AGARWAL

12 | CO 39/LKW/2025 | 2013-14 |[A] SHRI SHASHWAT AGARWAL

13 | CO 40/LKW/2025 | 2014-15 | [A] SHRI SHASHWAT AGARWAL

14 | CO 41/LKW/2025 | 2015-16 |[A] SHRI SHASHWAT AGARWAL

15 | CO 42/LKW/2025 | 2016-17 |[A] SHRI SHASHWAT AGARWAL

16 | TTA 78/LKW/2025 | 2019-2020 | [A] DISTRICT COOPERATIVE BANK LIMITED, SHAHJAHANPUR

17 | TTA 79/LKW/2025 | 2021-2022 | [A] DISTRICT COOPERATIVE BANK LIMITED, SHAHJAHANPUR

4’ Ags\&t'kegistrar

05-Dec-2025,
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
FOR 08-DECEMBER-2025 (MONDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

Srl Appeal Number A::r::. Assessee Bench [Remarks

IT(SS)A| 69 |LKW|2018|2010-11 |[A] SHRI MAHENDRA MOHAN GUPTA

IT(SS)A| 70 |LKW|2018| 2011-12 |[A] SHRI MAHENDRA MOHAN GUPTA

IT(SS)A| 71 |LKW|2018| 2015-16 |[A] SHRISANJEEVKUMAR JHUNJHUNWALA

IT(SS)A| 252 |LKW|2018| 2009-10 |[[A] SHRI MAHENDRA MOHAN GUPTA

IT(SS)A|275 |LKW[2018| 2011-12 |[A] GARUN BUILDERS (P) LTD.

IT(SS)A|276 |LKW[2018| 2015-16 [[A] GARUN BUILDERS (P) LTD.

IT(SS)A|279 |LKW|2018| 2011-12 |[A] AISHWARYA COLONISERS (P) LTD.

IT(SS)A| 280 |LKW|2018| 2015-16 [[A] AISHWARYA COLONISERS (P) LTD.

R T T VT T T T

OClo|lNjlaojun|bH|W|IN |

IT(SS)A| 283 |LKW|2018| 2011-12 |[A] BHAGYODAY CHARITABLE SOCIETY

—
o

IT(SS)A| 284 |LKW|2018| 2014-15 |[A] ANAND SWARAN RESIDENCY (P) LTD.

G

—
[

IT(SS)A| 285 [LKW|2018| 2015-16 |[A] ANAND SWARAN RESIDENCY (P) LTD.

—
N

IT(SS)A| 288 |LKW|2018| 2011-12 |[A] PRAGATI STRUCTURES PVT. LTD.

—
w

%

IT(SS)A| 289 |LKW|2018| 2015-16 |[A] PRAGATI STRUCTURES PVT. LTD.

—
D

IT(SS)A| 290 |LKW|2018| 2009-10 |[A] SHRI RAGHUNATH PRASAD GUPTA

—
w

IT(SS)A|291 [LKW|2018| 2010-11 |[A] SHRI RAGHUNATH PRASAD GUPTA

—
[e)}

IT(SS)A| 292 |LKW|2018| 2011-12 |[A] SHRI RAGHUNATH PRASAD GUPTA

—
~N

IT(SS)A| 368 |LKW|2018| 2011-12 |[A] ANAND (S.B) ASHIYANA

—
[oe)

IT(SS)A| 369 |LKW[2018| 2015-16 |[A] ANAND (S.B) ASHIYANA

—
e}

IT(SS)A| 372 |LKW|[2018| 2011-12 |[A] DOLPHIN INFRA PROJECT LTD.

N
o

IT(SS)A| 373 |LKW|2018| 2015-16 |[A] DOLPHIN INFRA PROJECT LTD.

N
[

IT(SS)A| 375 |LKW|2018| 2011-12 |[A] DOLPHIN STRUCTURES LTD.

~N
N

IT(SS)A| 376 |LKW|2018| 2009-10 |[A] DOLPHIN DEVELOPERS LTD.

N
w

IT(SS)A|377 |LKW|2018| 2010-11 |[A] DOLPHIN DEVELOPERS LTD.

N
D

IT(SS)A| 378 |LKW|2018| 2011-12 [A] DOLPHIN DEVELOPERS LTD.

N
(%]

IT(SS)A|379 |LKW|2018| 2012-13 |[A] DOLPHIN DEVELOPERS LTD.

N
[e)}

IT(SS)A|380 |LKW|2018| 2013-14 [A] DOLPHIN DEVELOPERS LTD.

IT(SS)A|381 |LKW|2018 2014-15|[A] DOLPHIN DEVELOPERS LTD.

N
~N

IT(SS)A|382 |LKW|2018 2015-16 |[A] DOLPHIN DEVELOPERS LTD.

N
[0}

IT(SS)A|385 |LKW|2018 2009-10 |[A] ILLEC TRADING (P) LTD.

N
\V)

IT(SS)A| 386 |LKW|2018 2010-11 |[A] ILLEC TRADING (P) LTD.

w
o

IT(55)A| 387 |LKW|2018] 2011-12 |[A] ILLEC TRADING (P) LTD.

L

w
—
S

IT(55)A| 388|Lkw|2018| 201213 |[A] ILLEC TRADING (P) LTD.
IT(55)A| 389 |LKW|2018| 2013-14 |[A] ILLEC TRADING (P) LTD.
IT(55)A| 390 |LKW|2018] 2014-15 |[A] ILLEC TRADING (P) LTD.

w
N

w
w

w
S

w
w

IT(SS)A|391 |LKW|2018 2015-16 |[A] ILLEC TRADING (P) LTD.

)>J>)>)>)>>>)>J>)>3>)>)>>>>>>>>>>>>>>>>>>>>>>>>

IT(SS)A|437 |LKW L2_(&8‘_2009-10 [D] BHAGYODAY CHARITABLE SOCIETY

w
(o))




37| ITA |56 |LKW|2018|2012-13|[A] SHRI RAGHU NATH GUPTA A

38 | ITA | 57 [LKW[2018|2013-14 |[A] SHRI RAGHU NATH GUPTA A

39 | ITA |58 |LKW|2018|2014-15|[A]) SHRI RAGHU NATH GUPTA A

40| TTA |59 LKW[2018] 2015-16 |[A] SHRI RAGHU NATH GUPTA A

41| ITA |594|LKW|2019|2008-09 [[A] SHRI ADITYA RAJ MAHESWARI A

42 | ITA |615|LKW[2019|2011-12 |[A] SHRI ADITYA RAJ MAHESWARI A

43| ITA |690|LKW/[2019|2009-10 |[A] SHRI ADITYA RAJ MAHESWARI A

CLARIFICATION MATTERS

Srl| Appeal Number ¢:§Tt' Assessee Bench |[Remarks

1 I'TA\535]LKW12018 2014-15 [[D] M/S. SMT. SAROJ SINGH SHIKSHAN SANSTHAN A J

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

PART HEARD MATTERS
Srl| Appeal Number Ai 21: Assessee Bench |[Remarks
ITA|395|LKW|2025| 2010-11 |[A] SHEEL PRAKASH GUPTA SMC
ITA|465 |LKW|2025| 2017-18 |[A] ASHOK KUMAR PURI SMC
3 |ITA|482|LKW|2025| 2018-19 |[A] CHANDAN SEWING MACHINE REPARIS SMC

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl| Appeal Number A$2|;1rt:. Assessee Bench |Remarks
1 |ITA 174]LKW|2023) 2014-15 [B’B]DADP#E‘&‘ZEE*&TDEEST(I)N%Q ggj-NLDTIDL.LSJ,C(éﬁgx\M A
5 [TTA|534 |Lkw|2018| 2013-14 [[D] M/S. SMT. SAROJ SINGH SHIKSHAN SANSTHAN A
3 |ITA 651 |LKW|2024| 2018-19 [DIEVPEES;%%\JEDSUOC&E%NAL&CULTURAL ;
4 |1TA 652 |LKW|2024| 2019-20 g\év'\éfgéfd’;LNﬁDSUOCéTEEPYNAL & CULTURE -
5 |ITA|653|LKw|2024| 2020-21 [DAE]VDEEE);I:%/;AELNEDSUOCCAITEIPYNAL&CULTURAL - J
6 | 664 Lkw|2024| 2013-14 KE]HLS\JQ I-?SKREA PRAKASH SHUKLA THRU L/H & SON K x

BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER

CLARIFICATION MATTERS

|

|
Srl| Appeal Number ¢:ZTL Assessee Bench Remarkj
1 [TTA[370]Lkw[2025] 2015-16 |[A] RIMIHIM STAINLESS LIMITED A |

B T T ol hia St | o AR AR
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I AT B , LUCKNOW
CAUSE LIST OF A BENCH FOR 09-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

i
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Srl | Appeal Number A$Z':rt' Assessee Name Remarks
1 |17A 335/Lkw/2023| 2013-14 |[A] YOGENDRA GOEL
2 | ITA 358/LKW/2023| 2017-18 | [A] SYED MOHD QADIR ALI
3 |ITA 163/LKW/2024| 2017-18 | [D] MANOHAR LAL (E-FILED.)
~_|[A] U P STATE CONSTRUCTION AND INFRASTRUCTURE
4 |TTA 352/LKW/2024| 2016-17 |5y e OpMENT CORPORATION LIMITED
5 | ITA 83/LKW/2025 | 2015-16 | [A] SUKHVIINDER SINGH SOOD
6 | ITA 85/LKW/2025 | 2015-2016 | [A] SUKHVINDER SINGH SOOD
7 | ITA 84/LKW/2025 | 2015-16 | [A] SUKHVIINDER SINGH SOOD
8 |ITA 240/LKW/2025| 2017-18 | [A] U.P. CO-OPERATIVE CANE UNIONS FEDERATION LIMITED
9 |ITA 256/LKW/2025| 2013-14 | [A] OPG SONS PROPERTIES PVT. LTD.
10 | TTA 279/LKW/2025| 2018-19 | [A] M/S. TRIVENI HANDLOOMS LIMITED
IT(SS)A ] 0
11| sagiwrpozs | 20101 |[A AUTEM CONSULTANCY SERVICES LIMITED
12 IT(SS)A 2011-12 | [A] AUTEM CONSULTANCY SERVICES LIMITED
539/LKW/2025
13 IT(SS)A 2013-14 | [A] AUTEM CONSULTANCY SERVICES LIMITED
l 540/LKW/2025
14 IT(S5)A 5014-15 | [A] AUTEM CONSULTANCY SERVICES LIMITED
541/LKW/2025
15 IT(SS)A 5015-16 | [A] AUTEM CONSULTANCY SERVICES LIMITED
542/LKW/2025
IT(SS)A 6-17 | [A] AUTEM CONSULTANCY SERVICES LIMITED
16| sa3kw2025 | 2O [A)
IT(SS)A 11 | [A] ZENO TRADERS & SERVICES LTD.
17| saonkwsao2s | 2010 [A]
IT(SS)A 11-12 | [A] ZENO TRADERS & SERVICES LTD.
18| sookw/a025 | 20 [A]
IT(SS)A 5-13 | [A] ZENO TRADERS & SERVICES LTD.
191 ssykwyz02s | 20 [A]
IT(SS)A 4-15 | [A] ZENO TRADERS & SERVICES LTD.
20| soonwwsa02s | 2O [A) |
IT(SS)A .17 | [A] ZENO TRADERS & SERVICES LTD.
21| ss3kw202s | 200! [A]
22 [TTA 162/LKW/2019| 2015-16 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
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CAUSE LIST OF A BENCH FOR 09-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Srl | Appeal Number Aizt::' Assessee Name Remarks
23 |ITA 255/LKW/2018| 2014-15 | [D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
24 |ITA 215/LKW/2018| 2014-15 | [A] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
25 |ITA 219/LKW/2019| 2015-16 | [D] U.P RAJYA VIDYUT UTPADAN NIGAM LIMITED
4!'—Asgi;§t\an} Registrar
05-Dec-2025]
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW
f”i
CAUSE LIST OF B BENCH FOR 09-DECEMBER-2025 (TUESDAY)
BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX MEETING ID- 26400694010 PASSWORD- 123456
Srl | Appeal Number A$Z':rt' Assessee Name Remarks
1 |ITA 677/LKW/2024| 2017-2018 | [A] HANS RAJ
2 | ITA 91/LKW/2025 | 2007-08 | [A] KHAZANA VINIMAY PRIVATE LIMITED
3 | ITA 92/LKW/2025 | 2008-09 | [A] KHAZANA VINIMAY PRIVATE LIMITED
4 | TTA 93/LKW/2025 | 2009-10 | [A] KHAZANA VINIMAY PRIVATE LIMITED
5 | ITA 94/LKW/2025 | 2010-11 | [A] KHAZANA VINIMAY PRIVATE LIMITED
6 |ITA 262/LKW/2025| 2013-14 | [A] AMIT KUMAR SINGH
7 |TTA 267/LKW/2025| 2012-2013 | [A] DISTRICT COOPERATIVE BANK LIMITED, BARABANKI
8 |ITA 268/LKW/2025|2013-2014 | [A] DISTRICT COOPERATIVE BANK LTD, BARABANKI
9 |ITA 269/LKW/2025|2015-2016 | [A] DISTRICT COOPERATIVE BANK LIMITED, BARABANKI
10 |ITA 270/LKW/2025 | 2016-2017 | [A] DISTRICT COOPERATIVE BANK LTD.
11 |ITA 271/LKW/2025 | 2014-2015 | [A] DISTRICT COPERATIVE BANK LTD, BARABANKI
12 |ITA 318/LKW/2025| 2014-15 | [A] VISHAL SHIVHARE
13 |ITA 458/LKW/2025| 2020-2021 [A] SHUBHANSHU AGARWAL
14 |ITA 459/LKW/2025| 2011-12 [D] M/S G.S. MOTELS & INFRACITY PVT. LTD.
15 | CO 64/LKW/2025 2011-12 | [A] M S G.S. MOTELS AND INFRACITY PVT. LTD.
16 |ITA 461/LKW/2025 2020-21 | [D] CPF PICUP TRUST
17 |ITA 462/LKW/2025 2017-18 | [A] MOHIT KHANDELWAL
4"“ Asg?sspa%egistrar
05-Dec-2025)
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF

PART HEARD MATTERS
FOR 09-DECEMBER-2025 (TUESDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT

| CLARIFICATION MATTERS
Srl\ Appeal Number IY\ZZTt. Assessee Bench |Remarks
| 1 |1A]265]Lkw][2025] 2015-16 |[A] RAMPAL smc |

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sr

Appeal Number

Assmt.
Year

Assessee Bench |[Remarks

IT(SS)A| 153 |LKW|2022| 2019-20

[D] SRI AMIT GUPTA PRIP. M/S AMIT
ENTERPRISES

B
2 | A |51 [Lkw|2025| 2015-16 |[A] YOGENDRA SINGH PROP. AVADH STEELS A
3 | ITA |52 |Lkw|2025| 2016-17 |[A] YOGENDRA SINGH PROP. AVADH STEELS A
4 ITA | 53 |LKW|2025| 2017-18 |[A] YOGENDRA SINGH PROP. AVADH STEELS A
5 ITA | 54 [LKW[2025| 218-19 |[[A] YOGENDRA SINGH PROP. AVADH STEELS A

.~ |[A] M/S K.M.GASES PVT.LTD.(NOW K.M.VYAPAR
6 | ITA [199|LKW|2022| 2015-16 PVT.LTD) B |
7 ITA |400|LKW|2020| 2013-14 |[A] SHRI SYED ASIF ALI A J
BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Srl| Appeal Number A$Z':rt' Assessee Bench |Remarks
1 |1TA159]LKW[2022] 2020-21 |[A] M/S HARIOM ENTERPRISE SMC ]
~ CLARIFICATION MATTERS

Srl| Appeal Number ¢Z§Tt' Assessee Bench Remarks‘

A l652 [LKkw|2025| 2017-18

[A] KUNWAR SINGH sMc | |

AﬂsAsCs]lss?gﬁt Registrar
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 10-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26420785626 PASSWORD- 12345

Assmt.
Year

srl | Appeal Number Assessee Name Remarks

1 |ITA 354/LKW/2010| 1997-98 |[A] M/S. NARAIN PROPERTIES LIMITED (OLD APPEAL.)

2 | ITA 21/LKW/2018 | 2007-08 |[A] M/S. RICH UNIVERSE NETWORK LIMITED

3 41/1:}23\/5/)2%20 2011-12 | [A] M/S. HORIZON PORTFOLIO LIMITED
4 33 /Il-_ré\?VS/)Zp(\)ZZ 2014-15 | [A] MANOJ AGARWAL
5 84 /IIT}E\?VS/)ZA(‘)ZZ 2015-2016 | [A] MANOJ AGARWAL
6 30353(?,37;023 2012-13 | [D] SATVIK POLYCHEM PRIVATE LIMITED

7 |TTA 154/LKW/2024 | 2015-2016 | [A] RICH UDYOG NETWORK LIMITED (E-FILED.)

8 |ITA 355/LKW/2024| 2018-19 |[D] U P RAJYA NIRMAN SAHKARI SANGH

9 |ITA 449/LKW/2024| 2018-19 |[A] M/S SATVIK POLYCHEM PVT.LTD

10 | ITA 70/LKW/2025 | 2017-18 | [A] MAHESH KUMAR AGARWAL

11 [ITA 273/LKW/2025 2015 [D] AVIRAL INDUSTRIES LIMITED

12 |TTA 280/LKW/2025| 2015-16 | [A] AVIRAL INDUSTRIES LIMITED

13 |ITA 414/LKW/2025 | 2017-2018 | [A] CARE DETERGENTS PRIVATE LIMITED

Q) (I
(pﬂss:stant Registrar

05-Dec-2025
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

—

CAUSE LIST OF B BENCH FOR 10-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID- 26400694010 PASSWORD- 123456

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 | SA 1/LKW/2024 2018-19 | [A] M/S U.P AWAS EVAM VIKAS PARISHAD

2 | SA 13/LKW/2024 | 2021-22 |[A] M/S U.P.AWAS EVAM VIKAS PARISHAD

3 |ITA 158/LKW/2023| 2018-19 | [A] M/S U.P AWAS EVAM VIKAS PARISHAD

4 |ITA 323/LKW/2024| 2021-22 | [A] M/S U.P.AWAS EVAM VIKAS PARISHAD

IT(SS)A
688/LKW/2018

6 |TTA 551/LKW/2018| 2015-16 |[A] M/S.DEE CONTROL AND ELECTRIC PRIVATE LIMITED

2011-12 | [D] M/S. SHOTGUN ENTERTAINMENT

7 |ITA 630/LKW/2024| 2021-22 | [A] SHIV KUMAR KESHARWANI

8 |ITA 235/LKW/2025| 2013 14 |[D] DISTRICT COOPERETIV BANK LTD BARABANKI

9 |ITA 236/LKW/2025| 2015-16 | [D] DISTRICT COOPERATIVE BANK LTD

10 |ITA 478/LKW/2025| 2009-10 | [A] AKBARPUR WINES

11 |[ITA 480/LKW/2025| 2018-19 |[A] M/S MULTIWAL PULP & BOARD PVT. LTD.

12 |ITA 481/LKW/2025| 2017-18 |[A] NEHA RASTOGI

)=
q.tk As?s\tant Registrar
05-Dec-2025]
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